IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on

:12-05-2026

Date

12.05.2026

WRIT
WP (C) - o BRANCH
34895/20261(12.05.2026 13311/2026 P.K.BARIK GENERAL Order Dtd. 2026-05-11 (DIVISION
BENCH-2)
ABLAPL-
34688/2026(12.05.2026  [SCVA70 . B.N.MARAPATRA [C.O. Order Dtd. 2026-05-05
ABLAPL-
34689/2026(12.05.2026 2022700 . NANDY c.o. Order Dtd. 2026-05-07  [BAIL-2
WP (C) - o WRIT
34691/2026(12.05.2026 |15 0007 IS, P.DAS c.o. Order Dtd. 2026-05-07  [hoor .
WRIT
WP (C) - o BRANCH
34692/2026(12.05.2026 (151007 IR.K.BISOT c.o. Order Dtd. 2026-05-06 oTYISTON
BENCH-2)
34693/2026|12.05.2026 "B C)~ R.K.BISOT c.o Order Dtd. 2026-05-06
<05 13549/2026 R K- -0 :
34694/202612.05.2026 "B C)- R.K.BISOT c.o Order Dtd. 2026-05-06
<05 13551/2026 * K- -0 :
WRIT
WP (C) - o BRANCH
34695/2026(12.05.2026 | [21) 7 IR.K.BISOT c.o. Order Dtd. 2026-05-06 i
BENCH-2)
WP (C) - o WRIT
34696/2026(12.05.2026 |)5i0L7 . IR.K.BISOT c.o. Order Dtd. 2026-05-06 [\t .
34697/2026 112.05.2026 ["E(C)- R.K.BISOI c.o Order Dtd. 2026-05-06
<05+ 13566/2026 ° %+ -0 :
- COURT
34698/2026|12.05.2026 R.MALLICK c.0. |NO. 2 lorder Dtd. 9999-12-31
770/2026
OLD
CRLMC- COURT
34699/2026|12.05.2026 M.MOHANTY C.0.  |NO. 2 lOrder Dtd. 2025-12-22
5502/2025
OLD
CMP- COURT
34701/2026(12.05.2026 |0 o |R.K.BARIK c.o.  |20%% lorder ptd. 2026-05-05

=z~

~l P2~ =~

~ |~ =

=z~

| = ~]

| = ~




| | | oD |
_— COURT
34702/2026 |12.05.2026 A.MOHANTY NO. 2 |Order Dtd. 2026-05-05
1211/2025
OLD
oMp— COURT
34703/2026|12.05.2026 S.K.SWAIN NO. 2 [0rder Dtd. 2026-05-06
752/2026
OLD
COURT
WA- WRIT
34705/202612.05.2026 [0 5 o0, |P.K.JENA NO. 2 |Order Dtd. 2026-05-06 | ~=o =
OLD
_— COURT
34706/2026|12.05.2026 A.PARIDA NO. 2 |Order Dtd. 9999-12-31
778/2026
OLD
— COURT
34707/2026 |12.05.2026 M.R.PADHI NO. 2 |order Dtd. 2026-05-07
1972/2025
OLD
— COURT
34709/2026|12.05.2026 P.K.DASH NO. 2 |Order Dtd. 2026-05-07
766/2026
OLD
COURT
CMP- DEBASHISHA
34710/2026 12.05.2026 |20, oo |aonn NO. 2 |Order Dtd. 9999-12-31
OLD
— COURT
34711/2026 |12.05.2026 A.MOHANTY NO. 2 |Order Dtd. 9999-12-31
741/2026
OLD
— COURT
34713/2026|12.05.2026 B.BEHERA NO. 2 |Order Dtd. 9999-12-31
768/2026
OLD
CONTC- COURT
34714/2026|12.05.2026 U.K.PANDA NO. 2 |Order Dtd. 2026-05-08
4708/2025
OLD
COURT
CRP- CIVIL
34716/202612.05.2026 |-~ . |J.K.MISHRA Tg. Order Dtd. 2026-07-24 =0 o
CRLMP- COURT
34717/2026|12.05.2026 P.K.SAHOO NO. |Order Dtd. 2026-05-08
546/2026 15
— COURT
34718/2026|12.05.2026 C.RANA NO. 3 |Order Dtd. 2025-05-08
532/2025
OLD
BLADL- COURT
34719/2026 |12.05.2026 P.K.MOHANTY NO. 3 |Order Dtd. 2026-05-08
2123/2026
OLD
MACA— COURT
34720/2026|12.05.2026 M.K.PATI NO. 3 |order Dtd. 2026-05-11
1195/2025
OLD
MACA— COURT
34721/2026(12.05.2026 S.SWAIN NO. 3 |Order Dtd. 2026-05-11
1195/2025
OLD
COURT
34723/2026(12.05.2026 |-t H.K.PATRA No. 3 |Judgement Dtd. 2026-05-
8402/2025 11
OLD
34724/202612.05.2026 |ABLAPL-  |S.MOHANTY (COURT |Order Dtd. 2026-04-23




2804/2026 NO. 2
OLD
ABLAPL- COURT
34727/2026|12.05.2026 N.ROUT NO. 2 |Order Dtd. 2026-05-05  |[BAIL-1
3039/2026
OLD
COURT
WP (C) - SATYA RANJAN _ _
34728/2026(12.05.2026 | )=o) P8 NO. 2 |Order Dtd. 2026-05-06
OLD
COURT
34729/2026|12.05.2026 |[PPLAPL- 1o samoo NO. 2 |Order Dtd. 2026-05-05
2776/2026
OLD
ABLAPL- COURT
34731/2026|12.05.2026 R.K.MALLICK NO. 2 |Order Dtd. 2026-05-07  |[BAIL-2
5025/2026
OLD
COURT
34732/2026|12.05.2026  |[PPLAPL™ b5 MOHANTY NO. 3 |order Dtd. 2026-07-02
5022/2026
OLD
ABLAPL- COURT
34733/2026|12.05.2026 M.K.MALLICK NO. 3 |Order Dtd. 2026-05-18  [BAIL-1
4920/2026
OLD
COURT
WP (C) - o WRIT
34734/2026(12.05.2026 |-/ - IDILLIP SAMAL ggb 3 [order Dtd. 2026-05-11  [i8®
ABLAPL- COURT
34735/20261(12.05.2026 S.R.PATTNAIK NO. 3 Order Dtd. 2026-05-20 BAIL-2
5021/2026
OLD
COURT
WP (C) - P. K. L
34737/2026(12.05.2026  |[7AET 0 N ea ggb 3 lorder Dtd. 2026-05-11
COURT
34738/2026|12.05.2026 |[“PLAPL- 1o samoo NO. 3 |order Dtd. 2026-05-07
5004/2026
OLD
N COURT
34739/2026|12.05.2026 M.DAS NO. 3 |order Dtd. 2026-05-08
3800/2026
OLD
N COURT
34740/2026|12.05.2026 G.JAYSINGH NO. 3 |order Dtd. 2026-05-08
2901/2026
OLD
N COURT
34742/2026|12.05.2026 S.C.BISWAL NO. 3 |order Dtd. 2026-05-08
3409/2026
OLD
N COURT
34743/2026|12.05.2026 T.K.MISHRA NO. 3 |Order Dtd. 2026-05-08
2874/2026
OLD
BLAPL— COURT
34744/2026|12.05.2026 G. SAHOO NO. 3 |order Dtd. 2026-05-07
1708/2026
OLD
COURT WRIT
34745/2026(12.05.2026 |VE{C)- M.PAGAL NO. 3 |order Dtd. 2026-05-07  |PRANCH
U 13288/2026 | ° OL].D : (DIVISION
BENCH-2)
COURT
34747/2026|12.05.2026 PPLAPL™ e sapoO NO. 3 |Order Dtd. 9999-12-31
4709/2026 o




COURT

WP (C) - el WRIT
34748/2026(12.05.2026 13850/2026 R.SAMAL ggb 3 |Order Dtd. 2026-05-06 BRANCH-1
COURT
WP (C) - el WRIT
34749/2026(12.05.2026 35655/2025 J.SAHOO ggb 3 |Order Dtd. 2026-05-08 BRANCH-6
WPCRIL— COURT
34751/2026|12.05.2026 P.K.NAYAK NO. 3 |Order Dtd. 2026-05-11
43/2026
OLD
WP (C) - COURT
34753/2026(12.05.2026 14493/2026 J.SAHOO gg. Order Dtd. 2026-05-11
WP (C) - COURT
34754/2026/12.05.2026 T.K.NAYAK NO. 2 |Order Dtd. 5000-01-01
13923/2026
OLD
COURT
WP (C) - el WRIT
34755/2026(12.05.2026 13831/2026 R.SAMAL ggb 2 |Order Dtd. 2026-05-06 BRANCH-3
COURT
WP (C) — LAXMINARAYAN Ae_ WRIT
34756/202612.05.2026 |50y 000 ¢ 2aynte G ggb 2 |order Dtd. 2026-05-11 | -bo o 0,
WP (C) - COURT
34758/2026(12.05.2026 R.SAMAL NO. 2 |Order Dtd. 2026-05-06
13825/2026
OLD
WP (C) — COURT giiECH
34759/2026|12.05.2026 14691/2026 P.BEHERA ggb 2 |Order Dtd. 2026-05-11 (DIVISION
BENCH-3)
e (C) - COURT ERANCH
34761/2026|12.05.2026 13780/2026 R.SAMAL ggb 2 |Order Dtd. 2026-05-06 (DIVISION
BENCH-2)
COURT
WP (C) - el WRIT
34762/2026|12.05.2026 14693/2026 P.BEHERA ggb 2 |Order Dtd. 2026-05-11 BRANCH-8
WP (C) - COURT Judgement Dtd. 2026-05- EE;TICH
34763/2026(12.05.2026 9272/2018 P.UPADHYAYA ggb 2 06 (DIVISION
BENCH-1)
WP (C) - COURT
34764/2026(12.05.2026 D.K.JENA NO. 2 |Order Dtd. 2026-05-11
14004/2026
OLD
WP (C) - COURT
34766/2026(12.05.2026 12246/2026 P.K.DUTTA Tg. Order Dtd. 2026-05-02
COURT
WP (C) - el WRIT
34767/2026|12.05.2026 14331/2026 A.K.JATI Tg. Order Dtd. 2026-05-11 BRANCH-6
WP (C) - COURT
34769/2026(12.05.2026 14004/2026 G.N.SETHI Tg. Order Dtd. 2026-05-11
COURT
WP (C) - e WRIT
34771/2026|12.05.2026 14535/2026 T.BAG NO. Order Dtd. 2026-07-21 BRANCH-5

23




COURT

WP (C) - o WRIT
34772/2026(12.05.2026 |- )" R.N.BARIK gg. Order Dtd. 2026-05-04 "ot
COURT WRIT
34774/2026|12.05.2026 |"E(C)- S.R.SAHOO NO. |order Dtd. 2026-05-04  |[CRANCH
09 13556/2026 ° " Do : (DIVISION
BENCH-1)
COURT
WP (C) - o WRIT
34775/2026(12.05.2026 ()2 1007 |7 SWATN gg. Order Dtd. 2026-05-05  [n*-r .
COURT WRIT
34777/2026|12.05.2026 |"E(C)= R.SAMAL NO. |order Dtd. 2026-05-06  |[CRANCH
U 13963/2026 | " 23' : (DIVISION
BENCH-2)
WP (C) - COURT giiECH
34778/2026(12.05.2026 15007 |R. SAMAL gg. Order Dtd. 2026-05-06 oTVISTON
BENCH-2)
COURT
WP (C) - o WRIT
34780/2026(12.05.2026 150007 IR, SAMAL gg. Order Dtd. 2026-05-06  |no- .
COURT
ABLAPL- JAYAKRISHNA
34781/2026[12.05.2026  (S00E gg. Order Dtd. 2026-04-29
COURT
WP (C) - o WRIT
34787/2026(12.05.2026 |20 7 IR SAMAL gg. Order Dtd. 2026-05-06 ‘o .
COURT
WP (C) - o WRIT
34790/2026(12.05.2026 |15 0e)7 IR sawAL gg. Order Dtd. 2026-05-06  |no-o .
COURT
WP (C) - o WRIT
34792/2026(12.05.2026 120007 IR sawar gg. Order Dtd. 2026-05-06  [n-t
COURT WRIT
34793/2026|12.05.2026 |'E(C)~ R SAMAL NO. |order Dtd. 2026-05-06  |PRANCH
<05 13854/2026 oo : (DIVISION
BENCH-2)
COURT
WP (C) - o WRIT
34794/2026(12.05.2026 21017 IR samaL gg. Order Dtd. 2026-05-06  ['-t
COURT
34795/2026 |12.05.2026 |[PPLAPL™ lop paTRA NO. |Order Dtd. 2026-05-06
5007/2026 p
ap (C) - COURT AmaNCH
34796/2026(12.05.2026 |}/ 97 A K PANDA gg. Order Dtd. 9999-12-31 orvISTON
BENCH-2)
ar(C) - COURT ARANCH
34797/2026(12.05.2026 '/ 1C)7 |8 K DasH gg. Order Dtd. 2026-05-11 rvreTON
BENCH-3)
COURT WRIT
34798/2026 112.05.2026 ["E(C)- K C PANDA NO. |order Dtd. 2026-06-23  |[CRANCH
T 14687/2026 23' : (DIVISION

BENCH-3)
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COURT
CRLMC- Judgement Dtd. 2026-04- |CRIMINAL
34799/2026(12.05.2026 | [o00 0 o, [R.DAS gg. 59 MrSe
COURT
WP (C) - e WRIT
34800/2026(12.05.2026 | co,0"0 0, - |S BEHERA gg. Order Dtd. 2026-05-11 |1 ro . o
COURT WRIT
34801/2026(12.05.2026 "2 SV~ v R BARIK NO. |Order Dtd. 2026-05-11  |ohAncH
R 14324/2026 A ' (DIVISION
BENCH-3)
COURT
WP (C) - e WRIT
34802/2026(12.05.2026 37000 o |G C JENA gg. Order Dtd. 2026-05-11 |1 ro . o
COURT
WP (C) — WRIT
34803/2026 12.05.2026 )01 o0,c |G C JENA gg. Order Dtd. 2026-05-11 |1 v . o
COURT
34804/2026(12.05.2026 | oUAFLT Rk MaTLTCK NO. |Order Dtd. 2026-05-07
4040/2026 23
COURT
WP (C) - el WRIT
34805/2026(12.05.2026 o520 |G C JENA gg. Order Dtd. 2026-05-11 |1 ro . o
COURT
WP (C) - o WRIT
34806/2026 12.05.2026 |1, 0} 50,6 |S K BISWAL gg. Order Dtd. 2026-06-22 |15 ' .
WE (C) COURT
34807/2026|12.05.2026 T.K.NAYAK NO. 2 [order Dtd. 9999-12-31
14105/2026
OLD
WP (C) - COURT
34808/2026|12.05.2026 T.K.NAYAK NO. 2 [0rder Dtd. 9999-12-31
14131/2026
OLD
WE (C) COURT
34809/2026|12.05.2026 G SUNDARA NO. 2 [order Dtd. 2026-05-11
8084/2025
OLD
WE (C) COURT
34810/2026|12.05.2026 T.K.NAYAK NO. 2 [0rder Dtd. 9999-12-31
13895/2026
OLD
we (C) - COURT bRANCH
34812/2026(12.05.2026 |15 o (B K. SWAIN ggb 2 jorder Dtd. 2026-05-06 | ofo o
BENCH-3)
WE (C) - COURT
34816/2026(12.05.2026 A K DAS NO. |Order Dtd. 2026-08-03
2869/2026 o3
COURT
WP (C) - el WRIT
34817/2026(12.05.2026 |15+, - |P.K.PATTANAYAK gg. Order Dtd. 2026-05-07  |[[ooo .
COURT
WP (C) - e WRIT
34820/2026 (12.05.2026 |1, 0c( 50,6 K-N.SRHOO gg. Order Dtd. 2026-05-07 |15 = .
WE (C) - COURT
34821/2026(12.05.2026 |1, o0, |H K PANDA gg. Order Dtd. 2026-05-08
134823/202612.05.2026  [WP(C) - K.N.SAHOO (COURT |Order Dtd. 2026-05-07
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14055/2026 NO.
23
P (C) - COURT AmanCH
34827/2026(12.05.2026 | )010)°  lc.sAMAL gg. Order Dtd. 2026-05-07 oryreTON
BENCH-2)
TRE (C) - COURT
34829/2026|12.05.2026 P.K.MOHANTY NO. |order Dtd. 2026-07-20  |M.J.cC.
275/2025 o
W () - COURT
34831/2026(12.05.2026 |10 07 |7 K SWAIN Tg. Order Dtd. 2026-05-07
COURT
34834/2026|12.05.2026 |*RECRLT -y K. BEHERA NO. |order Dtd. 2026-05-07
108/2025 o
N COURT
34835/2026(12.05.2026 |3 270 |k DAs Tg. Order Dtd. 2026-05-06
COURT
BLAPL- BIBEKANANDA
34836/2026(12.05.2026 |t ey Tg. Order Dtd. 2026-05-11
CRLA COURT
34840/2026|12.05.2026 A .MOHANTY NO. 2 |Order Dtd. 2026-07-07
1388/2025
OLD
34863/2026|12.05.2026 |27 SUBAS SAMAL EgURg Order Dtd. 2026-05-04  |"®IT
: : 3037/2024 OL].D . APPEAL
I COURT
34864/2026|12.05.2026 SUBAS SAMAL NO. 2 |order Dtd. 2026-05-07
4050/2026
OLD
P () - COURT
34865/2026|12.05.2026 M.R.BARIK NO. 3 |order Dtd. 2019-05-14
21808/2018
OLD
ABLAPL- COURT
34866/2026|12.05.2026 K.K.NATH NO. 3 |Order Dtd. 2021-08-16  [BAIL-1
11408/2019
OLD
COURT
ABLAPL- CRIMINAL
34867/2026(12.05.2026 oo 2 IS K. SWAIN NO. 3 [order Dtd. 2022-08-04 | -X°%
OLD
COURT
CRLREV- CRIMINAL
34868/2026(12.05.2026 |, 2000 |H.K.PATRA gib 3 lorder pta. 2025-09-10  [ZRIMITAL
COURT
WP (C) - o WRIT
34869/2026(12.05.2026  |'21°07  N.ROUT ggb 2 |order Dta. 2026-04-23  [TT
COURT
CRREV- CRIMINAL
34870/2026(12.05.2026 | c0057C A, PANDA ggb 2 |order Dtd. 2026-04-20  |ZhoM A
S COURT
34871/2026|12.05.2026 H.K.MOHANTA NO. 2 |order Dtd. 2026-05-11
2039/2026
OLD
CONTC- COURT
34872/2026(12.05.2026 |50 00 o IN.MALLICK NO. 2 |order Dtd. 2026-05-11  |CONTEMPT

OLD




CONTC- COURT
34873/2026(12.05.2026 D.SAMAL NO. 2 |Order Dtd. 2026-05-11
2284/2026
OLD
CONTC- COURT
34874/2026|12.05.2026 M.BEHERA NO. 2 [order Dtd. 2026-05-11
2359/2026
OLD
COURT
WP (C) - el WRIT
34875/2026 12.05.2026 )00 o0, [P.K.JENA ggb 2 |order Dtd. 2026-05-08  |[o-- .
WP (C) - COURT e WRIT
34876/2026(12.05.2026 |1, 500", |B.B.MALLICK No. 1 [order Dtd. 2026-05-20 |17 ..
WP (C) - COURT e
34878/2026(12.05.2026 | 1,500 50, |G.R.NAYAK N 1 (order Dtd. 2026-05-11
WP (C) - COURT e
34879/2026 12.05.2026 |1 ooy oo, [H.K.MOHANTA No. 1 [order Dtd. 2026-05-11
WRIT
WP (C) - COURT el BRANCH
34880/2026 12.05.2026 |1 o-¢ o0 ¢ [R.C.ROUT No. 1 [order Dtd. 2026-05-11 (DTVISTON
BENCH-2)
WP (C) - COURT el WRIT
34881/2026 12.05.2026 |1 3¢ oo |S.DASH No. 1 (order Dtd. 2026-05-11  |1oo .. o
WP (C) - COURT e
34882/2026(12.05.2026 | 105.5 0o, [R.K.BARIK NG, 1 (order Dtd. 2026-05-07
CRLMP- COURT
34883/2026 12.05.2026 oo . |G.S.MOHANTY No. g |0Tder Dtd. 2026-07-02
WP (C) - COURT e
34884/2026 12.05.2026 |1 o, oo, [M.R.ROUTRAY No. g (Order Dtd. 2026-05-11
CRLMP- COURT
34885/2026 12.05.2026 |0 o0, |P.K.BEHERA No. g |0rder Dtd. 2026-05-11
COURT
34886/2026(12.05.2026 | <o REVT g pas NO. |Order Dtd. 2026-03-09
376/2025 ”
COURT
WP (C) - el WRIT
34887/2026 12.05.2026 |1 oc0 o0, o M.K.PATI gi. Order Dtd. 2026-05-11 |15 = .
CMAPT,— COURT
34888/2026(12.05.2026 R.K.BARIK NO. |Order Dtd. 2026-05-11  M.J.C.
10/2026 24
COURT MISC.
34889/2026(12.05.2026 |FAO-5/2026 |P.K.BARIK NO. |order Dtd. 2026-05-11  |APPEAL
24 SEC.
we (C) - COURT BRANCH
34890/2026 (12.05.2026  |] ool o0 ¢ |S.K.ROUT gj. Order Dtd. 2026-05-11 (DTVISTON
BENCH-3)
134891/2026(12.05.2026 WP (C) - 'S.K.PARIDA (COURT |Order Dtd. 2026-05-11 |
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13928/2026 NO.
24
COURT
WP (C) - o WRIT
34892/2026(12.05.2026 | )2 )7 |P.K.JENA gg. Order Dtd. 2026-05-11 '3 F
WD (C) - COURT
34893/2026(12.05.2026 |)2 517 7. swaIN 22. Order Dtd. 2026-05-11
W () - COURT
34894/2026(12.05.2026 121007 ls ¢ pasa gi. Order Dtd. 2026-05-05
COURT
WP (C) - o WRIT
34896/2026(12.05.2026 |1, 507 7. SWATN 22. Order Dtd. 2026-05-11  [hot
P (C) COURT
34897/2026(12.05.2026 |}/ 1707  lc. samAL 22. Order Dtd. 2026-05-11
COURT
WP (C) - o WRIT
34898/2026(12.05.2026 |12 C)7  lg.c.IENA 22. Order Dtd. 2026-05-11 '3t
P (C) COURT
34899/2026(12.05.2026 |1/ 15L7 |5, sAMAL 22. Order Dtd. 2026-05-11
S COURT
34900/2026|12.05.2026 . SWAIN NO. |order Dtd. 2026-05-11
2230/2026 o
W () - COURT
34901/2026(12.05.2026 | )2 0007 IR MOHANTY gi. Order Dtd. 2026-05-06
P () - COURT
34902/2026(12.05.2026 157 |s.BISWAL gi. Order Dtd. 2026-05-08
COURT
34903/2026|12.05.2026 |[LELAPL- .P.DASH NO. 2 |order Dtd. 2026-04-27
3318/2026
OLD
COURT
34904/2026|12.05.2026 |[CDLAPL- .P.DASH NO. 2 |order Dtd. 2026-04-27  |BATL-1
4364/2026
OLD
ABLAPL- COURT
34905/2026|12.05.2026 .N.MAHAPATRA NO. 2 |order Dtd. 2026-05-05
2535/2026
OLD
COURT
34906/2026|12.05.2026 |[PDLAPL- .DAS NO. 3 |Order Dtd. 2026-04-15  |[BAIL-2
1834/2026
OLD
ABLAPL- COURT
34907/2026|12.05.2026 .K.MALLICK NO. 3 |Order Dtd. 2026-05-07  |[BAIL-2
5025/2026
OLD
ABLAPL- COURT
34908/2026|12.05.2026 .K.MOHANTY NO. 3 |Order Dtd. 2026-06-29  |[BAIL-2
5043/2026
OLD
34909/2026|12.05.2026 |[LDLAPL- P . NANDA EEURg Order Dtd. 2026-05-11  |[BAIL-2
0o 5047/2026 [°°F- : :

OLD




ABLAPL-

COURT

34910/20261(12.05.2026 13619/2025 A.K.MOHANTY 22. Order Dtd. 2026-07-02 BAIL-2
COURT
34911/2026|12.05.2026 |[DBLAPL- Iy K. MOHANTY NO. 2 |Order Dtd. 2026-07-02
9049/2024
OLD
ABLAPL- COURT
34912/20261(12.05.2026 M.K.MOHANTY NO. 2 Order Dtd. 2026-07-02 BAIL-1
9035/2024
OLD
COURT
34913/2026|12.05.2026 [PPLAPL- lp MrsHRA NO. 3 |Order Dtd. 2026-07-02
1070/2026
OLD
COURT
CRLMC- STRA PRASAD
34914/2026(12.05.2026 (et o (308 NO. 3 |Order Dtd. 2026-05-08
OLD
ABLAPL- COURT
34915/20261(12.05.2026 G.K.TRIPATHY NO. 3 Order Dtd. 2026-06-29 BAIL-1
5048/2026
OLD
N COURT
34917/2026|12.05.2026 S K NAYAK NO. 3 |Order Dtd. 2026-05-08
3121/2026
OLD
COURT
WA- WRIT
34919/2026(12.05.2026 |,oo o |A.K.SWAIN NO. 3 [order Dtd. 2026-05-07 [0
OLD
COURT
WA- WRIT
34921/2026(12.05.2026 [y o |A.K.SWAIN NO. 3 [order Dtd. 2026-05-07 [l
OLD
COURT
WA- WRIT
34922/2026(12.05.2026 |50 o0 |S.PATRA NO. 3 Order Dtd. 2026-05-11  |\oo
OLD
COURT
ABLAPL- JUDHISTHIR
34923/2026[12.05.2026 7oA77 ITVRAL NO. 3 |order Dtd. 2026-05-07  |BATL-2
OLD
COURT
WP (C) - o WRIT
34937/2026(12.05.2026  |[/47) 7 Ip samAL gg. Order Dtd. 2026-06-24  [hot
wp(C) - COURT
34938/2026(12.05.2026 |1/ (507 Ip sawaL gg. Order Dtd. 2026-06-24
B () - COURT
34939/2026|12.05.2026 AK MOHANTY NO. |order Dtd. 2026-05-06
12878/2026 A
CRLMC- COURT
34941/2026(12.05.2026 |50 WY |L.K. PRADHAN FOURT lorder Drd. 2026-06-29
COURT
WP (C) - o WRIT
34947/2026(12.05.2026 |jc [0L7 MK, PANT gg. Order Dtd. 2026-05-18 "o o
COURT
WP (C) - o WRIT
34949/2026(12.05.2026 | 'cL”  IR.C.ROUT gg. Order Dtd. 2026-05-18  [lat .
BLAPL— COURT
34956/2026(12.05.2026 |3 c > o |DP DASH NO. 2 |order Dtd. 2026-05-08

OLD
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BLAPL-

COURT

34958/2026(12.05.2026 4182/2026 B.K.KUND NO. 2 |Order Dtd. 2026-05-11 BAIL-2
OLD
— COURT
34959/2026(12.05.2026 B.S.SWAIN NO. 2 |Order Dtd. 2026-05-11
4197/2026
OLD
BLAPL— COURT
34961/2026|12.05.2026 B.S.SWAIN NO. 2 |Order Dtd. 2026-05-11
4193/2026
OLD
— COURT
34962/2026(12.05.2026 B.S.SWAIN NO. 2 |Order Dtd. 2026-05-11
4199/2026
OLD
— COURT
34965/202612.05.2026 B.R.SENAPATI NO. 2 |Order Dtd. 2026-05-06  |BAIL-1
3862/2026
OLD
— COURT
34966/2026(12.05.2026 K.C.PANDA NO. 2 |Order Dtd. 2026-05-11 BAIL-2
4188/2026
OLD
— COURT
34967/202612.05.2026 P.K.PANI NO. 2 |Order Dtd. 2026-05-11  |BAIL-2
4154/2026
OLD
BLADI COURT
34968/202612.05.2026 S .MOHANTY NO. 2 |Order Dtd. 2026-05-11
2188/2026
OLD
— COURT
34970/2026(12.05.2026 J.PRADHAN NO. 2 |Order Dtd. 2026-05-11 BAIL-2
4155/2026
OLD
BLADPL- COURT
34971/2026|12.05.2026 D.P.DASH NO. 2 |Order Dtd. 2026-05-11 BAIL-2
4189/2026
OLD
BLADI COURT
34972/2026(12.05.2026 R.K.MALLICK NO. 2 |Order Dtd. 2026-05-11 BAIL-2
4175/2026
OLD
— COURT
34973/2026(12.05.2026 R.K.MALLICK NO. 2 |Order Dtd. 2026-05-11  |BAIL-2
4194/2026
OLD
BLADPL- COURT
34975/2026(12.05.2026 R.K.MALLICK NO. 2 |Order Dtd. 2026-05-11
4196/2026
OLD
—— COURT
34976/2026(12.05.2026 A.K.MOHANTY NO. 2 |Order Dtd. 2026-05-11
1565/2026
OLD
WE (C) - COURT
34977/2026(12.05.2026 M.K.MOHANTY NO. 2 |Order Dtd. 2026-05-06
13372/2026
OLD
—— COURT
34978/2026(12.05.2026 A.K.MOHANTY NO. 2 |Order Dtd. 2026-05-11
1605/2026
OLD
— COURT
34979/2026(12.05.2026 S.HUSAIN NO. 2 |Order Dtd. 2026-05-11
4204/2026
OLD
RSA- COURT
34980/2026(12.05.2026 423/2024 P.K.BARIK NO. Order Dtd. 9999-12-31

21




BLADL- COURT
34981/2026|12.05.2026 D.P.DASH NO. 2 |Order Dtd. 2026-04-27
2477/2026
OLD
BLAPL— COURT
34983/2026(12.05.2026 A.K.SRICHANDAN NO. 2 [order Dtd. 2026-05-08
1618/2026
OLD
BLAPL- COURT
34984/2026|12.05.2026 S.BARIK NO. 2 [order Dtd. 2026-05-06
3842/2026
OLD
BLADL- COURT
34986/2026|12.05.2026 G.SAHOO NO. 2 [order Dtd. 2026-05-06
1631/2026
OLD
BLAPL— COURT
34989/2026(12.05.2026 R.K.MALLICK NO. 2 |Order Dtd. 2026-05-11
4219/2026
OLD
WP (C) — COURT giiECH
34990/2026 (12.05.2026 |1l oo, c [P K PRADHAN ggb 2 |order Dtd. 2026-05-08 (DTVISTON
BENCH-3)
BLADL- COURT
34991/2026(12.05.2026 U.P.BAG NO. 2 |Order Dtd. 2026-05-11
12940/2025
OLD
BLADL- COURT
34994/2026|12.05.2026 A.K.BUDHIA NO. 2 [order Dtd. 2026-05-11
1835/2026
OLD
e (C) - COURT
35001/2026|12.05.2026 P.BEHERA NO. 2 [order Dtd. 2026-05-11
13722/2026
OLD
WP (C) - COURT
35002/2026|12.05.2026 M.R.SAHOO NO. 2 [0rder Dtd. 2026-05-11
13368/2026
OLD
COURT
WP (C) - el WRIT
35004/2026 (12.05.2026  |],0¢) 5056 B-DAS ggb 2 [order Dtd. 2026-05-11 |1 rr .
CRLMC- COURT
35005/2026|12.05.2026 R.DAS NO. |order Dtd. 2026-07-08
31/2025 Le
COURT
WP (C) - e WRIT
35006/2026 (12.05.2026 |1, 300750, [B.DAS Tg. Order Dtd. 2026-05-11  |[[ooo .
COURT
WP (C) - el WRIT
35008/202612.05.2026 |/, 500" o [B.DAS Tg. Order Dtd. 2026-05-11 |1 ro . -
WP (C) COURT
35009/2026 (12.05.2026 |1, .51 5054 [B-DAS Tg. Order Dtd. 2026-05-11
COURT
WP (C) - el WRIT
35011/2026 (12.05.2026 |7, 301 50,6 [B-DAS Tg. Order Dtd. 2026-05-11 |1 rr . o
wp (C) - COuRT BRANCH
35013/2026 (12.05.2026 |10 ¢ 5054 [B-DAS Tg. Order Dtd. 2026-05-11 (DTVISTON
BENCH-2)
135016/2026(12.05.2026 WP (C) - B.DAS (COURT |Order Dtd. 2026-05-11  |[WRIT
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14267/2026 NO. BRANCH-4
15
() - COURT
35018/2026(12.05.2026 |1, 007 |B.DAS Tg. Order Dtd. 2026-05-11
COURT
WP (C) - o WRIT
35021/2026(12.05.2026 150007 |B.DAS Tg. Order Dtd. 2026-05-11 "ot
N COURT
35023/2026|12.05.2026 S DASH NO. |order Dtd. 2026-05-11
4206/2026 .
COURT
35025/2026 |12.05.2026 |PPLAPLT ly sENa NO. |Order Dtd. 2026-05-11
4480/2026 .
COURT
35026/2026|12.05.2026 |[2PLAPLT n pppERa NO. |order Dtd. 2026-05-11
5056/2026 s
COURT
WP (C) - o WRIT
35027/2026(12.05.2026 |17 1207 IS KANUNGO Tg. Order Dtd. 2026-05-11  [h-t
COURT
35028/2026|12.05.2026 |[BPLAPL- b N NAYAK NO. 3 |order Dtd. 2026-06-29
5054/2026
OLD
COURT
WP (C) — WRIT
35029/2026(12.05.2026 |10 )7 IS KANUNGO ggb 3 lorder pta. 2026-05-11 TRt
ABLAPL- COURT
35031/2026|12.05.2026 B.S.SWAIN NO. 3 |Order Dtd. 2026-05-11  [BAIL-2
5064/2026
OLD
- COURT ARANCH
35033/2026(12.05.2026 |10, )7 M. HASAN ggb 3 lorder Dtd. 2026-05-07 e aToN
BENCH-2)
ABLAPL- COURT
35034/20261(12.05.2026 B.N.MAHAPATRA NO. 3 Order Dtd. 2026-05-11 BAIL-2
5063/2026
OLD
wp(C) - COURT
35036/2026|12.05.2026 S.K.SAHOO NO. 3 |order Dtd. 2026-05-07
11275/2026
OLD
COURT
35037/2026|12.05.2026 |[PPLAPL- o K LENKA NO. 3 |Order Dtd. 2026-05-11
5042/2026
OLD
COURT
35039/2026|12.05.2026 |[PPLAPL- g K.ROUT NO. 3 |Order Dtd. 2026-05-11
5061/2026
OLD
COURT
WP (C) - o WRIT
35040/2026(12.05.2026 | )7 oel” . |M.R.BARTK ggb 2 jorder Dtd. 9999-12-31  [F80C
ABLAPL- COURT
35042/2026|12.05.2026 B.TRIPATHY NO. 2 [order Dtd. 2026-05-11  |[BAIL-2
5038/2026
OLD
COURT
WP (C) - o WRIT
35044/2026(12.05.2026 |-+ . |M.R.BARIK NO. 2 Order Drd. 2026-05-12 [t .
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ABLAPL-

COURT

35045/2026(12.05.2026  [ooltPle B TRIPATHY NO. 2 |order Dtd. 2026-05-11
OLD
COURT
35047/2026 |12.05.2026 |[BPLAPL- g oRTPATHY NO. 2 Order Dtd. 2026-05-11
5049/2026
OLD
ABLAPL- COURT
35050/2026|12.05.2026 KC PANDA NO. 2 |Order Dtd. 2026-05-04  [BAIL-1
4511/2026
OLD
W () - COURT
35052/2026 |12.05.2026 A K MALLIK NO. 2 |order Dtd. 2026-05-07
11275/2026
OLD
COURT
WP (C) - o WRIT
35055/2026(12.05.2026 |- 00" . B.K.PANDA ggb 2 |order Dtd. 2026-05-07  [i8C
ABLAPL- COURT
35058/20261(12.05.2026 B.TRIPATHY NO. 3 Order Dtd. 2026-06-29 BAIL-1
5048/2026
OLD
COURT
WP (C) - o WRIT
35060/2026(12.05.2026 |- 007 o |S. K. NAYAK ggb 3 [order Dtd. 2026-05-07  [1R0C
P (C) COURT
35064/2026|12.05.2026 P.K.JENA NO. 3 |Order Dtd. 2026-05-08
22678/2024
OLD
COURT
WP (C) - o WRIT
35069/2026(12.05.2026 |12 10L7  lp k. JENA ggb 3 lorder pta. 2026-05-07 TNt
COURT
WP (C) - o WRIT
35074/2026(12.05.2026 |32 007 IP.K.JENA ggb 3 [order Dtd. 2026-05-07  [i8C
P () - COURT
35077/2026|12.05.2026 D.BISWAL NO. 3 |order Dtd. 2026-05-07
14161/2026
OLD
W () - COURT
35082/2026 |12.05.2026 T.K.SWAIN NO. 3 |order Dtd. 2026-05-07
11012/2026
OLD
wp(C) - COURT
35086/2026|12.05.2026 D.SAMAL NO. 3 |Order Dtd. 2024-12-20
32017/2024
OLD
B () - COURT
35094/2026|12.05.2026 B K SINGH NO. 3 |order Dtd. 2026-05-11
13396/2026
OLD
COURT
WP (C) - o WRIT
35095/2026(12.05.2026 |05 ls K MOHANTY ggb 3 lorder pta. 2026-05-08  [Not
B () - COURT
35096/2026|12.05.2026 S C MEKAP NO. 3 |order Dtd. 2026-05-11
13870/2026
OLD
B () - COURT
35097/2026|12.05.2026 B BEHERA NO. |order Dtd. 9999-12-31
8327/2026 .
COURT
WP (C) - o WRIT
35098/2026(12.05.2026 |} /7 |B MANSINGH NO. lorder Drd. 2026-05-12 [t t
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COURT
WP (C) - e WRIT
35099/2026 12.05.2026 1,55 o, [B K PANDA gg. Order Dtd. 2026-05-12  |Looo 0 o
COURT
WP (C) - el WRIT
35100/202612.05.2026 |50y 50, |P K PARIDA gg. Order Dtd. 2026-05-08  |[ooo . o
ABLAPL- COURT
35101/202612.05.2026 [ ,.o0" 50, o M.N.MOHANTY No. ¢ oTder Dtd. 2026-04-21  [BAIL-1
ABLAPL- COURT
35102/202612.05.2026 |, 00, o |B. TRIPATHY No. ¢ oTder Dtd. 2026-05-04  [BAIL-1
ABLAPL- COURT
35103/202612.05.2026 |, "0, o |B.TRIPATHY No. ¢ oTder Dtd. 2026-05-04
ABLAPL- COURT
35104/202612.05.2026 [, "7 - |B.TRIPATHY No. ¢ |order Dtd. 2026-05-04
ABLAPL- COURT
35105/202612.05.2026  [,,507° - |J.BEHERA No. ¢ |order Dtd. 2026-05-04
COURT
RSA- SECOND
35106/2026 12.05.2026  [1og oo, |[B.K.PATI gg. Order Dtd. 9999-12-31 "2~
COURT
35107/2026(12.05.2026 | -oC2FD” g rRPATHY NO. |Order Dtd. 2026-05-04
4496/2026 1
COURT
35109/2026(12.05.2026 |orAPD” 1 rRIPATHY NO. |Order Dtd. 2026-05-04
4453/2026 1
COURT
RSA- SECOND
35110/202612.05.2026 |77 . |P.K.PARIDA Tg. Order Dtd. 2026-05-11  [“--- =
COURT
WP (C) - el WRIT
35112/202612.05.2026 |1, 407 505¢ [N ROUT Tg. Order Dtd. 2026-05-08  |Looo . o
COURT
WP (C) - e WRIT
35113/202612.05.2026 | oo o0, o |A.T.NAYAK Tg. Order Dtd. 2026-05-11 | o . .
COURT
WP (C) - e WRIT
35114/202612.05.2026 |1, 4c3 505 (N ROUT Tg. Order Dtd. 2026-05-08  |oooc . .
BLADL- COURT
35115/2026|12.05.2026 |12 0o o |B.S. SWAIN Tg. Order Dtd. 2026-05-11
BLADL- COURT
35116/2026 |12.05.2026 J . SAHOO NO. |Order Dtd. 2026-05-11  |[BAIL-2
4228/2026 5
COURT
WP (C) - e WRIT
35120/2026|12.05.2026 | oo g0, |A.MOHANTY Tg. Order Dtd. 2026-05-08  |Zooo . o
COURT
WP (C) - Judgement Dtd. 2026-05- |WRIT
35122/202612.05.2026 | oo 5700, |B.SAMAL Tg. 08 R ANCH-
BLADL- COURT
35124/2026|12.05.2026 B.BEHERA NO. |Order Dtd. 2026-05-11  |[BAIL-2
4170/2026 >
135125/2026(12.05.2026  BLAPL- A.K.NAYAK (COURT |Order Dtd. 2026-05-11




4169/2026 NO.
12
I COURT
35127/2026(12.05.2026 S .MOHANTY c.0. |NO. |order Dtd. 2026-05-11
4165/2026 0
BLAPL— COURT
35129/2026(12.05.2026 P.K.BARIK c.0. |NO. |order Dtd. 2026-05-11
4162/2026 0
N COURT
35131/2026|12.05.2026 J. PRADHAN C.0. |NO. |order Dtd. 2026-05-11
12873/2025 .
I COURT
35132/2026(12.05.2026 M. NANDY c.0. |NO. |order Dtd. 2026-05-11
4160/2026 0
N COURT
35133/2026|12.05.2026 R.K.MALLICK  C.0.  NO. |Order Dtd. 2026-05-11  |BAIL-2
4167/2026 s
ABLAPL- COURT
35134/2026|12.05.2026 B DAS C.0. [NO. |order Dtd. 2026-05-11  BAIL-2
5033/2026 .
COURT
WP (C) - o WRIT
35138/2026(12.05.2026 |)¢ /)7 |1 D PANDA C.0.  NO. 2 Order Did. 2026-04-15  lpcy
COURT
WP (C) - WRIT
35140/2026(12.05.2026 |32 C)7  ls pas c.0.  NO. 2 order Did. 2026-05-08 |pycy
— COURT
35142/2026|12.05.2026 S.K.SAHOO C.0. |NO. 2 |order Dtd. 2026-05-08
345/2025
OLD
COURT
CMP- WRIT
35144/2026(12.05.2026  |coo 0o K.S.DAS C.0. NO. 2 Order Did. 2026-05-07 lopncy g
MISC.
35147/2026(12.05.2026 |22 S.R.SINGH c.o. [T lorder ptd. 2026-07-21  |APPEAL
353/2025 NO. 6
SEC.
ABLAPL- COURT
35151/2026(12.05.2026 500270 IR saHv c.o.  |-0U%7 lorder ptd. 2026-04-29  [BAIL-1
CRLA- COURT
35153/2026(12.05.2026 (50 - [P.K.ROUTRAY  [c.0. | =2"%Clorder Drd. 2026-06-29
WP (C) - COURT L
35165/2026(12.05.2026 |1 /S7) 7  lB.C.PANDA c.o. | -0"%% lorder ptd. 2026-05-11
COURT
WP (C) - o WRIT
35184/2026(12.05.2026 [0/ )° . P.K.LENKA C.0.  NO. 2 Order Did. 2026-05-12 lopcy
CONTC- AKSHAYA KUMAR
34687/2026(12.05.2026 |cop oo o SR GENERAL Order Dtd. 2026-05-08
WRIT
WP (C) - o BRANCH
34690/2026(12.05.2026 |0 157 - |AKHAND GENERAL Order Dtd. 2026-05-11  "FANER
BENCH-2)
WP (C) - WRIT
34700/2026(12.05.2026 |¢0{0)° |PRATIMA NAYAK GENERAL Order Dtd. 2026-05-08 "o+ .
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WRIT
WP (C) - BRANCH
34704/2026(12.05.2026 |p= ) B K DAS GENERAL Order Dtd. 2025-08-11 oryrSTON
BENCH-3)
WRIT
WP (C) - o BRANCH
34708/2026(12.05.2026  |,2.2)° B K DAS GENERAL Order Dtd. 2026-02-11 s
BENCH-3)
WP (C) - o WRIT
34712/2026(12.05.2026 |32, B K DAS GENERAL Order Drd. 2026-02-11  [Noo . o
34715/2026 |12.05.2026  2PLAPL™ g ¢ Dpas GENERAL Order Dtd. 2026-04-29  [BAIL-2
<05+ 3486/2026 :
ABLAPL- SATYA PRAKASH Judgement Dtd. 2026-05-
34722/2026[12.05.2026 ({02l SEIE Che GENERAL o BATL-2
ABLAPL-
34725/2026(12.05.2026 7020 M. DAS GENERAL Order Dtd. 2025-05-13
BIRANCHI
34726/2026(12.05.2026 |g2 ()7 NARAYAN GENERAL Order Dtd. 2026-05-11 "o
MAHAPATRA
ABLAPL- AKSHAYA KUMAR
34730/2026(12.05.2026  [poall o [RESRE GENERAL Order Dtd. 2026-05-11
BIRANCHI
34736/2026(12.05.2026 |g2 ()7 NARAYAN GENERAL Entire Document o NCH 3
MAHAPATRA
BIRANCHI
34741/2026(12.05.2026 |2 ()7 NARAYAN GENERAL Entire Brief o NCH_3
MAHAPATRA
WA- AKSHAYA KUMAR WRIT
34746/2026(12.05.2026 o0 o0, (RSN GENERAL Order Dtd. 2025-10-28 oo
WP (C) - MURALIDHAR X X WRIT
34750/2026|12.05.2026 8440/2022 |BISWAL GENERAL Entire Brief BRANCH-2
WP (C) — MURALIDHAR . . WRIT
34752/2026(12.05.2026 28721/2023 [BISWAL GENERAL Entire Brief BRANCH-5
WP (C) - PRAMOD RANJAN
34757/2026(12.05.2026 18609/2025 |BEHERA GENERAL Entire Document
34760/2026|12.05.2026 | CONTCT MANAS PATI GENERAL Order Dtd. 2026-04-09
09 5486/2024 :
ALAPL- KISHORE
34765/2026(12.05.2026 [ 2770 o |cHANDRA GENERAL Order Dtd. 2026-05-11
MOHANTY
WP (C) - o WRIT
34768/2026(12.05.2026 [yl B.K. DAS GENERAL Order Dtd. 2026-05-06 "o+ .
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ABLAPL-

34770/20261(12.05.2026 3063/2026 ASHWARIYA DASH GENERAL Order Dtd. 2026-05-11 BAIL-1
ABLAPL-
34773/2026|12.05.2026 ASHWARIYA DASH |GENERAL Order Dtd. 2026-05-11
3061/2026
WP (C) - JATINDRA KUMAR _ _ WRIT
34776/2026(12.05.2026 |5, co0 000 c lu bamea GENERAL Order Dtd. 2026-05-11 R ANCH-3
WP (C) - L. WRIT
34779/2026|12.05.2026 9563/2026 PRATIMA NAYAK |GENERAL Petition BRANCH-8
BLAPL- MANORANJAN
34782/2026 [12.05.2026 |50 oo oo GENERAL Order Dtd. 2026-05-11 BATL-2
WP (C) - SAMBIT , ,
34783/20261|12.05.2026 5434/2019 |PANTGRAHT GENERAL Entire Brief
WP (C) - o WRIT
34784/2026[12.05.2026 |30 00,0, [B.K DAS GENERAL Order Dtd. 2026-04-16 ERANCH-G
WP (C) - . WRIT
34785/2026(12.05.2026  |poo=c" . MANAS PATI GENERAL Order Dtd. 2021-08-17 ERANCH-1
oJc- GOKULANANDA
34786/2026 (12.05.2026  |g5 0 o000 | Do GENERAL Order Dtd. 2005-01-18
WPC (OAC) -
34788/2026(12.05.2026 |57, W0 o MANAS PATI GENERAL Order Dtd. 2023-06-23 OA Branch
CONTC-
34789/20261(12.05.2026 1405/2023 MANAS PATI GENERAL Order Dtd. 2023-03-31 CONTEMPT
CRLMC- AKSHAYA KUMAR
34791/2026(12.05.2026 | S 000 Lo ol GENERAL Order Dtd. 2015-02-02
ABLAPL- BRIJESH KUMAR
34811/2026(12.05.2026 |, 2 o raRay  |CENERAL Order Dtd. 2026-04-22
34825/2026|12.05.2026 |"E(C)~ T K SWAIN GENERAL Order Dtd. 2026-05-07
N 12187/2026 )
CRLMP-
34854/20261(12.05.2026 549/2026 MAHADEV SAHU GENERAL Order Dtd. 2026-05-07
WP (C) - DEBENDRANATH ) WRIT
34862/20261|12.05.2026 6568/2008 |BISWAL GENERAL Entire Document BRANCH-3
ABLAPL- SIPRA SUMAN
34916/2026(12.05.2026 4o oo [on s GENERAL Order Dtd. 2026-05-04
RVWPET - MANOJ KUMAR CIVIL
34925/2026(12.05.2026 |10 0 00, Lo GENERAL Order Dtd. 2025-08-08 CEVISION
ABLAPL- SIPRA SUMAN
34926/2026(12.05.2026 [y o0 R GENERAL Order Dtd. 2026-05-04 BATL-2
ABLAPL- TAPAS KUMAR
34953/2026(12.05.2026 |3, 0000 o [ GENERAL Order Dtd. 2026-05-08
34957/2026 |12.05.2026 |[CCAPL- TAPAS KUMAR | opypRaL Order Dtd. 2026-03-16  |[BAIL-1

34/2026
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BLAPL-

KESHABANANDA

34969/2026/12.05.2026 3196/2026 |PANDA GENERAL Order Dtd. 2026-05-12 BAIL-2
ABLAPL- BIRAJA PRASAD
34974/2026/12.05.2026 4076/2021 |NANDA GENERAL Order Dtd. 2026-05-08 BAIL-1
CRP- DEBA KUMAR , ,
34995/2026/12.05.2026 26/2026 RATH GENERAL Entire Brief
ABLAPL- BIRAJA PRASAD
34999/2026/12.05.2026 5115/2026 |[NANDA GENERAL Order Dtd. 2026-05-12
ABLAPL-
35135/2026112.05.2026 5132/2026 DIBAKAR BISWAL |GENERAL Order Dtd. 2026-05-12 BAIL-2
WP (C) - MANOJ KUMAR o
35136/2026112.05.2026 16859/2025 |RANA GENERAL Order Dtd. 2025-06-25
BLAPL-
35137/2026112.05.2026 4212/2026 SANJUKTA MUNDA GENERAL Order Dtd. 2026-05-11 BAIL-2
WA- MANOJ KUMAR WRIT
35139/2026112.05.2026 1445/2024 |RANA GENERAL Order Dtd. 2026-01-29 A PPEAL
WA- MANOJ KUMAR
35141/2026112.05.2026 561/2025 RANA GENERAL Order Dtd. 2026-01-21
WP (C) — MANOJ KUMAR 1 WRIT
35143/2026112.05.2026 24996/2021 RANA GENERAL Order Dtd. 2025-12-15 BRANCH-4
WP (C) — MANOJ KUMAR 1 WRIT
35145/2026(12.05.2026 24951/2021 RANA GENERAL Order Dtd. 2025-12-15 RRANCH-4
34813/2026[12.05.2026 |12 {C)~ P K PANT GENERAL Order Dtd. 2008-02-04
: : 2762/2002 :
FAO- MISC.
34814/2026112.05.2026 S N GAYA GENERAL Order Dtd. 2019-10-15 APPEAL
627/2019
SEC.
34815/2026[12.05.2026 |72 ()~ G B DASH GENERAL PetitionAnnexure
6166/2015 !
WP (C) — PetitionAnnexure,Entire WRIT
34818/202612.05.2026 |1 5030 513 |C B DASH GENERAL order, BRANCH-10
WP (C) — PetitionAnnexure,Entire
34819/2026|12.05.2026 5231/2015 G B DASH GENERAL order,
WRIT
WP (C) - PetitionAnnexure,Entire |BRANCH
34822/2026112.05.2026 20281/2013 G B DASH GENERAL Order, (DIVISION
BENCH-1)
WP (C) — PetitionAnnexure,Entire
34824/2026112.05.2026 5124/2015 G B DASH GENERAL oOrder,
WP (C) - PetitionAnnexure,Entire
34826/2026/12.05.2026 4873/2015 G B DASH GENERAL Order,
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WP (C) -

PetitionAnnexure,Entire

34828/2026(12.05.2026 |, 0 |G B DASH GENERAL .

WP (C) — PetitionAnnexure, Entire
34830/2026(12.05.2026 o> 0> |G B DasH GENERAL oedior

BLAPL- PetitionAnnexure,Entire
34832/2026(12.05.2026 |, 4> 0 . |G B DASH GENERAL beder

BLAPL- PetitionAnnexure,Entire
34833/2026(12.05.2026 ;00" |G B DasH GENERAL oedor.

0Jc- PetitionAnnexure,Entire
34837/20261(12.05.2026 4007/1989 J P KAR GENERAL Order,

RSA- PetitionAnnexure,Entire |SECOND
34838/20261(12.05.2026 19/2015 K C PANDA GENERAL Order, APPEAL
34839/2026|12.05.2026 | (G~ J R BEHERA GENERAL Order Dtd. 2026-05-07

-05. 11892/2026 :
34841/2026|12.05.2026 |"E(C)~ A DAS GENERAL Order Dtd. 2026-05-08

0o 14187/2026 :
34842/2026|12.05.2026  |chLMCT P K MOHANTY  |GENERAL Order Dtd. 9999-12-31

U 1325/2026 € .
34843/2026|12.05.2026 |[CDAPL- S SAMAL GENERAL Order Dtd. 2026-05-07  [BAIL-2

09 4046/2026 :
34844/2026|12.05.2026 |[CDAPL- S SAMAL GENERAL Order Dtd. 2026-05-07

<05 4049/2026 :

ABLAPL-
34845/2026(12.05.2026 (o220 o N K ROUT GENERAL Order Dtd. 2026-03-24

WP (C) - o WRIT
34846/2026(12.05.2026 | ]o0o) o |B LENKA GENERAL Order Dtd. 2026-05-04  |\S° 0 .

WP (C) - o WRIT
34847/2026(12.05.2026  |,o0) 7 M NAYAK GENERAL Order Dtd. 2026-05-11 |13 °
34848/2026|12.05.2026 "B (C)- R R DAS GENERAL Order Dtd. 2026-05-07

U2 31058/2024 :
34849/2026(12.05.2026 |VE(C)- R R DAS GENERAL Order Dtd. 2026-05-07

31058/2024
34850/2026|12.05.2026  |chEMCET J RANT GENERAL Order Dtd. 2026-05-07

<05 1481/2026 :
34851/2026|12.05.2026 |CONTC- P C DAS GENERAL Order Dtd. 2026-03-26
U9 764/2026 :

WP (C) - o WRIT
34852/2026(12.05.2026 2417 IT BAG GENERAL Order Dtd. 2026-05-11  [hoo .
34853/2026 112.05.2026 ["E(C)~ J P KAR GENERAL Order Dtd. 2026-07-13

09 401/2026 :
34855/2026|12.05.2026 "B C)~ J P KAR GENERAL Order Dtd. 2026-07-13
09 12579/2026 :

BLAPL-

34856/2026|12.05.2026 J P KAR GENERAL Order Dtd. 2026-07-13

4146/2026




CONTC-
34857/2026(12.05.2026 [0\ .C0 U K PANDA GENERAL Order Dtd. 2026-05-08
34858/2026|12.05.2026 |"E (&)~ S K PARIDA GENERAL Order Dtd. 9999-12-31
-05. 14091/2026 :
WP (C) - o WRIT
34859/20261(12.05.2026 8995/2026 N D TRIPATHY GENERAL Order Dtd. 2026-05-11 BRANCH-2
WRIT
WP (C) - o BRANCH
34860/2026(12.05.2026 |)2 )7 K C PANDA GENERAL Order Dtd. 2026-05-08 rvISTON
BENCH-2)
WRIT
WP (C) - o BRANCH
34861/20261(12.05.2026 11132/2026 R K SAHU GENERAL Order Dtd. 2026-05-11 (DIVISION
BENCH-3)
RSA- SRINIBASH PetitionMisc.case,Entire SECOND
34877/2026(12.05.2026  [;>07 o [BEIE GENERAL oedior o
WP (C) - MANOJ KUMAR o
34918/2026(12.05.2026 |57 PEN GENERAL Order Dtd. 2026-05-11
CRLMP- MANOJ KUMAR
34920/2026[12.05.2026  |7gPe o PN GENERAL Order Dtd. 2026-05-11
34924/20261(12.05.2026 WP (C) - NIRANJAN ROUT |GENERAL Order Dtd 2026-05-07
09 11336/2026 :
ABLAPL-
34927/20261(12.05.2026 SARAT DASH GENERAL Order Dtd. 2026-05-11 BAIL-2
5065/2026
ABLAPL-
34928/2026(12.05.2026 2 /2000 |SARAT DASH GENERAL Order Dtd. 2026-05-11
ABLAPL-
34929/2026(12.05.2026 ¢ =0 |SARAT DASH GENERAL Order Dtd. 2026-05-11
34930/2026|12.05.2026 |"E(C)- SARAT DASH GENERAL Order Dtd. 2026-06-24
N 14608/2026 )
34931/2026|12.05.2026  |cRLMCT P. R. SWAIN |GENERAL Order Dtd. 2026-05-11
<05 1509/2026 : :
WP (C) - o WRIT
34932/2026(12.05.2026 |}/ /707 P, R. SWAIN  |GENERAL Order Dtd. 2026-05-11  [hoor .
ABLAPL- MANOJ KUMAR
34933/2026(12.05.2026  [coBhn PO GENERAL Order Dtd. 2026-05-11  |[BAIL-2
ABLAPL- MANOJ KUMAR
34934/2026(12.05.2026  [poeere o PO GENERAL Order Dtd. 2026-05-11  |[BAIL-2
CRLMC- MANOJ KUMAR
34935/2026(12.05.2026 | o g 000 O GENERAL Order Dtd. 2026-05-11
134936/2026(12.05.2026  |CRLMC- MANOJ KUMAR  |GENERAL | lOrder Dtd. 2026-05-11
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1517/2026 |PANI
34940/2026|12.05.2026 |[CDAPL- R SAHOO GENERAL Order Dtd. 2026-05-08  [BAIL-2
U2 4151/2026 € :
34942/2026|12.05.2026 |"E(C)- S DAS GENERAL Order Dtd. 2026-02-12
09 16614/2025 :
WA-
34943/2026(12.05.2026 |57, 0 o |[SWAGAT KU SAHU GENERAL Order Dtd. 2026-05-07
34944/2026|12.05.2026 |WA-9/2025 |SWAGAT KU SAHU GENERAL Order Dtd. 2026-05-07
WP (C) - o WRIT
34945/2026(12.05.2026 |5 o7 P K JENA GENERAL Order Dtd. 9999-12-31 NSt
WP (C) - o WRIT
34946/2026(12.05.2026 |50 %) |p BEHERA GENERAL Order Dtd. 2026-05-04  [l>t
34948/2026|12.05.2026 |ChpMC- K ROUT GENERAL Order Dtd. 2008-06-23
<05+ 880/2003 :
WP (C) — WRIT
34950/2026(12.05.2026 |50 )7 |p BEHERA GENERAL Order Dtd. 2026-05-04  [lit .
o MISC.
34951/20261(12.05.2026 NAIK GENERAL Order Dtd. 2025-03-21 APPEAL
338/2019
SEC.
RSA- SECOND
34952/2026(12.05.2026  [o0° C BARIK GENERAL Order Dtd. 2023-09-29 o0
WP (C) - o WRIT
34954/2026(12.05.2026 |0 )7 |n SAHOO GENERAL Order Dtd. 2026-05-12 "ot
WP (C) - o WRIT
34955/2026(12.05.2026 |5 1C)° _|B MOHAPATRA  |GENERAL Order Dtd. 2026-05-07  [Not
ARBP-
34960/2026(12.05.2026 (2070 PRADHAN GENERAL Order Dtd. 2026-01-16
WP (C) - o WRIT
34963/202612.05.2026 |7 1007 | RANT GENERAL Order Dtd. 2026-05-12 "ot
ARBP-
34964/2026(12.05.2026  [i000 PRADHAN GENERAL Order Dtd. 2026-01-16
WRIT
WP (C) - o BRANCH
34982/2026(12.05.2026 |po0“)" |6 N MOHAPATRA |GENERAL Order Dtd. 2023-01-25 orvISTON
BENCH)
34985/2026 |12.05.2026 |[CCAPL- N PATTANAIK |GENERAL Order Dtd. 2026-05-06
<05 4210/2026 :
WP (C) - WRIT
34987/2026(12.05.2026 3o 7 |G ROUT GENERAL Order Dtd. 2025-12-24  |nooc
34988/2026|12.05.2026  |ChEMC- R DAS GENERAL Order Dtd. 2026-05-05

1401/2026
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34992/2026|12.05.2026 |[CCAPL- B R SENAPATI |GENERAL Order Dtd. 2026-05-06  [BAIL-1
3862/2026
34993/2026|12.05.2026 |CE” H S PAIKRAY  |GENERAL Order Dtd. 9999-12-31
<05 692/2026 :
WP (C) - o WRIT
34996/2026(12.05.2026 ()5 07 IS NAYAK GENERAL Order Dtd. 2026-05-06 oo .
WP (C) - L WRIT
34997/2026(12.05.2026 12107 |c RaNA GENERAL Order Dtd. 2025-01-20 Mot
34998/2026|12.05.2026 | CONTC~ S S PASAYAT  |GENERAL Order Dtd. 2026-05-07
-05- 2477/2026 :
o MISC.
35000/20261(12.05.2026 S S PASAYAT GENERAL Order Dtd. 2023-07-11 APPEAL
616/2020
SEC.
35003/2026|12.05.2026 |[CUAPL” S R BARIK GENERAL Order Dtd. 2026-05-11  [BAIL-2
0o 4168/2026 :
35007/2026|12.05.2026  |CCAPL- B DAS GENERAL Order Dtd. 2026-03-23
U 12452/2025 € .
35010/2026|12.05.2026 |[CLAPL- OM SWARUP GENERAL Order Dtd. 2026-05-05
09 1960/2026 :
35012/2026|12.05.2026 |"E(C)~ B BEHERA GENERAL Order Dtd. 2026-05-08
N 12402/2026 )
ABLAPL-
35014/2026(12.05.2026 (178 > |B K BEHERA GENERAL Order Dtd. 2026-04-16
WP (C) - o WRIT
35015/2026(12.05.2026 2157 |p K DasH GENERAL Order Dtd. 2026-05-12  [\ot
CRLREV-
35017/2026(12.05.2026 |5, 0 |p K DasH GENERAL Order Dtd. 2026-05-12
WP (C) - o WRIT
35019/2026(12.05.2026 |50 1C)7 M R SAHOO GENERAL Order Dtd. 2026-04-16 "o
ABLAPL-
35020/2026(12.05.2026  [30 0550 M D BISWAL GENERAL Order Dtd. 2026-06-24
WP (C) - . WRIT
35022/2026(12.05.2026 001" |a SURATL GENERAL Order Dtd. 2026-03-06  [ho- . o
WP (C) - o WRIT
35024/2026(12.05.2026 |}/ '0}7 s K RATH GENERAL Order Drd. 9999-12-31  |"o-C
WA-
35030/2026(12.05.2026 [)20, o |s S RATH GENERAL Order Dtd. 2026-05-18
WP (C) - L WRIT
35032/2026(12.05.2026 |00 ) |a SURATL GENERAL Order Dtd. 2026-03-06  [ht-r . o
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35035/2026|12.05.2026 fiisgg;6 RANA GENERAL Order Dtd. 2026-05-18
35038/2026|12.05.2026 ??;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35041/2026|12.05.2026 ?§5/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35043/2026|12.05.2026 |WA-72/2025|D K MOHANTY GENERAL Order Dtd. 2026-05-07
35046/2026|12.05.2026 ?ﬁ;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35048/2026|12.05.2026 25;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35049/2026|12.05.2026 ?2;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35051/2026|12.05.2026 ?2&/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35053/2026|12.05.2026 g§£/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35054/2026 12.05.2026 22;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35056/2026 12.05.2026 2%;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35057/2026|12.05.2026 |WA-73/2025|D K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35059/2026 12.05.2026 231/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35061/2026|12.05.2026 3?5/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35062/2026|12.05.2026 ?22/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35063/202612.05.2026 |WA-83/2025|D K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35065/2026|12.05.2026 Q?;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07 X?;EAL
35066/2026 12.05.2026 ?2;/2025 K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35067/202612.05.2026  [WA- K MOHANTY  |GENERAL | Order Dtd. 2026-05-07
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| 1140/2025 |
ABLAPL-
35068/2026 |12.05.2026 SWAGAT KU SAHU GENERAL Order Dtd. 2026-05-04
4078/2026
35070/2026(12.05.2026 | -oPRAPL” SHAGAT KU SAHU GENERAL Order Dtd. 2026-05-04
U9 4075/2026 :
WA-
35071/2026(12.05.2026 |500 0. |D K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35072/2026(12.05.2026 [PPLAPL™ ounGAT KU SAHU GENERAL Order Dtd. 2026-05-04
U2 4046/2026 € .
ABLAPL-
35073/2026|12.05.2026 SWAGAT KU SAHU |GENERAL Order Dtd. 2026-05-04
4098/2026
ABLAPL-
35075/2026 |12.05.2026 SWAGAT KU SAHU GENERAL Order Dtd. 2026-05-04
4048/2026
WA-
35076/20261(12.05.2026 383/2025 D K MOHANTY GENERAL Order Dtd. 2026-05-07
WA-
35078/20261(12.05.2026 855/2025 D K MOHANTY GENERAL Order Dtd. 2026-05-07
35079/2026(12.05.2026 |°PLAPLT  lawaAGAT KU SAHU (GENERAL Order Dtd. 2026-05-04
U 4105/2026 raer .
WA-
35080/2026(12.05.2026 |00 0. |D K MOHANTY  |GENERAL Order Dtd. 2026-05-07
35081/2026(12.05.2026 |°STRAPL™  swaAGAT KU SAHU |GENERAL Order Dtd. 2026-05-04
U 4079/2026 € .
WP (C) — WRIT
35083/2026(12.05.2026 |17 | P kaR GENERAL Order Dtd. 2026-05-12  ['o
ABLAPL-
35084/2026 12.05.2026 SWAGAT KU SAHU |GENERAL Order Dtd. 2026-05-04  [BAIL-2
4162/2026
WP (C) — _ _ WRIT
35085/2026(12.05.2026 71007 |3 P KaR GENERAL Order Dtd. 2026-05-12  [ho-r .
35087/2026|12.05.2026 |[PPLAPLT  lpi 1 ARAM SINGH |GENERAL Order Dtd. 2024-10-01  [BAIL-2
U 10803/2024 raer :
35088/202612.05.2026 |2 (C) - J P KAR GENERAL Order Dtd. 2026-05-12
Tee 14675/2026 )
WRIT
WP (C) — BRANCH
35089/2026(12.05.2026 |5 /Sci7 |7 P KAR GENERAL Order Dtd. 2026-05-12 i
BENCH-1)
WP (C) - WRIT
35090/2026(12.05.2026 |¢o4c)° BALARAM STNGH |GENERAL Order Dtd. 2026-03-23  [ho- .
35091/2026 112.05.2026 ["E(C)~ J P KAR GENERAL Order Dtd. 2026-05-12
09 2607/2026 :
ABLAPL-
35092/2026(12.05.2026 [0 80 | P KaR GENERAL Order Dtd. 2026-05-12
BLAPL-
35093/2026|12.05.2026 SANKET KANUNGO |GENERAL Order Dtd. 2026-05-11
4159/2026
ABLAPL- MANOJ KUMAR
35108/2026[12.05.2026 75070 o PN GENERAL Order Dtd. 2026-01-09  |BAIL-2
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CRLMC-

MANOJ KUMAR

35111/2026(12.05.2026 [0 000 o PO GENERAL Order Dtd. 2026-05-05
FAO-
35117/2026|12.05.2026 R. K. DEHURY |GENERAL Order Dtd. 2026-05-11
102/2026
FAO-
35118/2026|12.05.2026 R. K. DEHURY |GENERAL Order Dtd. 2026-05-11
103/2026
35119/2026|12.05.2026 |[°CAPL” B. N. SAHU GENERAL Order Dtd. 2026-05-11  |[BAIL-1
U9 13031/2025 - N :
MISC.
35121/2026(12.05.2026 FAO-5/2026 |R. K. DEHURY GENERAL Order Dtd. 2026-05-11 APPEAL
SEC.
ABLAPL- BINDU SAGAR
35123/2026(12.05.2026 7o 2 o [2L0 GENERAL Order Dtd. 2026-05-08
CONTC- SARAT KUMAR
35126/2026(12.05.2026 | oot o P L GENERAL Order Dtd. 2026-05-01
ABLAPL- JYOTI RANJAN
35128/2026(12.05.2026 3000 o [9X0 GENERAL Order Dtd. 2026-05-11
35130/2026|12.05.2026 |"E (&)~ R. K. DEHURY |GENERAL Order Dtd. 2026-05-11
<05 13978/2026 K- :
WP (C) — WRIT
35146/20261(12.05.2026 7928/2023 S MOHARANA GENERAL Order Dtd. 2023-03-27 BRANCH-1
RSA- SECOND
35148/2026(12.05.2026 [,5¢7 M BEHERA GENERAL Order Dtd. 9999-12-31 722000
ABLAPL-
35149/20261(12.05.2026 794/2020 B N SATAPATHY | GENERAL Order Dtd. 2022-02-07 BATL-1
. MISC.
35150/20261(12.05.2026 P K JENA GENERAL Order Dtd. 2026-03-14 APPEAL
140/2023
SEC.
35152/2026|12.05.2026 "B C)~ P K JENA GENERAL Order Dtd. 2018-07-20
<05 4136/2009 :
RSA- L. SECOND
35154/2026(12.05.2026 | 777 |s BISWAL GENERAL Petition o
WA- WRIT
35155/20261(12.05.2026 1589/2022 M K RANA GENERAL Order Dtd. 2025-12-01 APPEAL
RSA- SECOND
35156/2026(12.05.2026 [, 057, o |T K JENA GENERAL Order Dtd. 2022-12-13 | J2-000
CRMC-— Order Dtd. 2002-02-
35157/2026(12.05.2026 5368/1999 M R SAHOO GENERAL 21Petition,Annexure,
CRLMC— Order Dtd. 2002-02-
35158/2026(12.05.2026 | 500" 0 M R SAHOO GENERAL S berition, Anmoxtre,
CRLMC- Order Dtd. 2002-02-
35159/2026(12.05.2026 | /ce o0 o M R SAHOO GENERAL S berition, Anmoxtire,
CRMC- Order Dtd. 2002-02-
35160/2026(12.05.2026 [0, o M R SAHOO GENERAL S berition, Anmontre,
ABLAPL-
35161/20261(12.05.2026 P K PARIDA GENERAL Order Dtd. 2020-08-25 BAIL-2
4620/2019
WP (C) - o WRIT
35162/2026(12.05.2026 |10 007 IR DANGRI GENERAL Order Dtd. 2023-06-22  [ih-r




(DIVISION
BENCH-3)

CRREV-
35163/2026|12.05.2026 M R SAHOO GENERAL Order Dtd. 2000-12-22

189/1997

CRLMC- Order Dtd. 2000-12-
35164/2026(12.05.2026 | o2eo> M R SAHOO GENERAL S perition, Anmorire,
35166/2026|12.05.2026 |"ElC)~ B LENKA GENERAL Order Dtd. 2026-05-07

09 11552/2026 :

WP (C) - o WRIT
35167/2026(12.05.2026 |10 0t0, IS C DasH GENERAL Order Drd. 2026-04-16  |"o-o
35168/2026|12.05.2026 |[CCAPL- S C SUNDARA  |GENERAL Order Dtd. 2026-05-12

U 3480/2026 € .

ABLAPL-
35169/20261(12.05.2026 2809/2026 S C SUNDARA GENERAL Order Dtd. 2026-05-12
35170/2026|12.05.2026 |[°CAPL- R SAHOO GENERAL Order Dtd. 2026-05-12  [BAIL-2

0o 3073/2026 :
35171/2026|12.05.2026 |CCAPL- P K DASH GENERAL Order Dtd. 2026-05-12
U 3465/2026 € .

CRLMP- WRIT
35172/2026(12.05.2026 (70 I samar, GENERAL Order Dtd. 2026-05-12  [\°t
35173/2026|12.05.2026  |CRLMe- D SAMAL GENERAL Order Dtd. 2026-05-08

U 716/2026 raer :
35174/2026|12.05.2026 |VE(C)~ C R NAYAK GENERAL Order Dtd. 2026-05-12
Te 13137/2026 )

WP (C) - o WRIT
35175/2026(12.05.2026 |20 IS DEVI GENERAL Order Drd. 2026-04-17  [Noor .
35176/202612.05.2026 |"E(C)~ S DEVI GENERAL Order Dtd. 2026-04-17

U9 33977/2025 :
35177/2026|12.05.2026  |CONTCT B K DAS GENERAL Order Dtd. 2026-05-07  |CONTEMPT
<05 2049/2026 :

WP (C) - o WRIT
35178/2026(12.05.2026 |5°1)7 _ls R TRIPATHY |GENERAL Order Dtd. 2026-05-05 "o+ . o
35179/2026|12.05.2026 |VE(C)- R K MAHABHOI |GENERAL Order Dtd. 2026-05-12

14434/2026
35180/2026|12.05.2026 |"E(C)~ R K MAHABHOI |GENERAL Order Dtd. 2026-05-12

09 14432/2026 :

WP (C) - o WRIT
35181/2026(12.05.2026 [)o0c)" IR K MAHABHOT |GENERAL Order Drd. 2026-05-12  |no-C
35182/2026|12.05.2026 |"E{C)~ R K MAHABHOI |GENERAL Order Dtd. 2026-05-12

09 12796/2026 :
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We (C) S C ATABUDHI |GENERAL Order Dtd. 2026-02-23  |"RIT N

35183/2026(12.05.2026  |3co0 o BRANCH-6 |

N I C (Software Team)



